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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
thn

0.a._7

o

1/917. Dt. of Decision : 9-6-97.

P. Anjaneyulu | e Aprlicant.
Vs

1, The Unien of India rep. by
the Chief General Manager,
AP, Telecom Circle, Hydergbad,

3. The General Manager,
Telecommunicationg, Warangal.

3. Telecom District Manager,
Telecommunicatioens,
Kerimnagar,

4. The Sub=Livisional Officer Phones,
Karimnagar. +« Respondents,

Counsel for the applicant _ t Mr. K.S.Rsquaneyulu

Counsel for the respendents $ mr.V,Vinod Kumar, Addl.CGSC,

CORAM:
THE HON*BLE SHRI R. RANGARAJAN : MEMBER (ADMN,)

THE HON'BLE SHRI B.S. JAI PARAMESHWAR : MEMBER (JULL,)
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3. Hence, the spplicant has filed this OA praying for ,

«2a

CRDER

ORAL ORDER (PER HON'BLE SHRI B,S&.JA1 PARAMESHWAR : MEMBER (JUDL.?

Heard Mr.K.S.R.Anjaneyulu, learned counsel for the

arplicant and Mr.V.Vined Kumar, learned counsel for the respondents.

2. ‘he applicant heréin was appeinted as Telecom Office
Assistant during the yesr 1984 in Adilabad Telecom District at
Adilabad. The Telecom Bistrict Engineer vide memo No.f-l/Pa/
92-93/4 dated 22-8-92 gerved a charge under Rule 14 of CCS CCA
Rules and appointed one Mr.E.P.Krupachari as the inquiry officer
and subsequently vide his order dated 27-2+96 appointed one
Mr,C.S.Balasubramanian as the Inquiry Officer in place of
Mr.E.P.Krupachari on the ground that Mr.Krupachari could not
take up the case and he was not available, Onm 11-6-96 the iaquir?
officer issued a memo statingkhat inquiry would be held at Hyderdbad
on 28-6-926, The applicant attended the inquiry on 28-6-96, On

that date, the enquiry officer informed that Mr.SPR Krishnamurthy
. L wy

waS @1sc at Mumbai and that he was given an oppertunity to

the documents, Theregfter no dates for the enquiry have been giﬁ n.

declaraticn that the charges issued vide memo dated 22-8-92 _
(Annexure~I) which are kept pending for more than 4)s years withoui
reasonable grounds be duashed or dropped and direct the respondenys
to give all the consequential benefits and te pass such other ordJr

or orders as deemed fit and proper in the circumstances of the cgge.

4, Luring the course of arguments the learned counsel for
the applicant submitted that the gpplicant is similarly situated

as the applicant in OA.376/97 decided on 2~4-97 and that the
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6.
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directions similar to those issued in that OA may be issued

in this OA alseo. The legrnedcounsel for the respendents alsc \

submitted that the directions similar to OA,376/97 be issued |
in this cgse alse. o

|

5.

a) The inquiry proceedings including final disposal of |
the'charge sheet sheuld be completed within 6 months from the \

date of receipt of the copy of thqﬁudgement, In case the proceed#l

are not completed as directed above then the charge sheet dated
22-8-92 stands cancélled,

b) We have no hesij tion in saying that the applicant
will fully co-operate in completing the inquiry. l

, |
Thus, the OA is disposed of as above. No order as

|

to costs,

{R. RANGARAJAN) |
MEMBER { ADMN. )

Hence, we feel it preoper to issue directiong as follews%
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Copy to:

1& The Chief_ Ganaral Nanager, AP Telscom Ciréle;
Hydsrabad , . ‘

4

2? The General Manager, Talacammunicatians,-
Warangal.

3% Telecom District Manager, Telecommunications,
Karimnagar.,

4; The Sub Diyisional 0fficer, Phnnas,
Karimnagarg¢ o

6¢ One copy to MrJW-Vinod Kumsr, Addl.CGSC,CAT,Hyderabady

' 7o One copy to,®zx D.R(A), CEW,Hyderabad.

8/ Cne duplicate copy .-

YLKR

v

5 Ons copy to Mr.K.SJ/R.Anjeneyulu, Advocate,CAT,Hyderabad.
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